Cause List for Mediation Centre

Date : 23/03/2020

‘ediator : Ms. Beena Sharma, Advocate 7 1
seNo.:. 30/18 Case ld: 2002M01680 Referring Judge : Ms. llla Rawat, DHJS
=e Type : 125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. Hearing Time ; 12:00:00PM
[ GOSIYA & ANR Vs. NASEEM AHMED - 2<|M|Dv ct (2.l
Total Déys spent : 33
ase No.:  2087/19 Case Id: 2002M01057 Referring Judge : Ms. Shama Gupta, DJS
‘ase Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : 12:30:00 PM e
ABITA Vs. KUNAL CHAUHAN ~ |~ Li} e S (20l
Total ays spent 47
“asze No.: 24121/18 Case Id: 2001M00787 Referring Judge : Ms. Neha Pandey, DJS
ase Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
"HRIRAM CITY UNION FINANCE LTD Vs, RAJIVDEWAN . I'L]u 2o SF gusf A
Totdl Days spent : 54
‘ase No.: 598117 Case Ild:  2002M01051 Referring Judge : $h. Mohit Sharma, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearin, Tlme : 2:00:00 PM
” 2 2 A
HRIRAM CITY UNION FINANCE LTD Vs. SUNIL KUMAR .~ \’SL 20 /
otal Days spent 47
Case No.:  1587/19 Case |ld: 2002M01085 Referring Judge : Sh. Bharat Aggarwal, DJS
‘ase Type ! RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : . 2:00: 00 PM [
ORPORATION BANK Vs. ANIL KUMAR SHUKLA ~— | ‘f 20 < M-
i Total Days spen 47
w=e No.:  380/18 Case ld: 2002M01052 Referring Judge : Ms. Charu Asiwal, DJS
ise Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 2:00:00 PM
'GNA DEVI Vs. RAVI@BABLUGORS ., 1 Yino o+ Ji 5
Total Days spent : 47
se No.: 531264/16 Case Ild: 2001M00529 Referring Judge : Ms. Tapasya Aggarwal, DJS
e Type : 138 N | ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time 2:00:00 PM
< J Q. o M
A CAPITAL FINANCIAL SERVICES LTD Vs. SANDEEP SINGH  « i = 11 ot ¥ 7
Total ﬁay spent 61
ise No..  B9/16 Case ld: 2002M01647 Referring Judge : Ms. Ruby Nahar (Ms. Ruby Neeraj Kumar), DJS
sa Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Tin:e : PR
HIKHA VERMA Vs. VIKAS VERMA  ~ ')o\** P CF 2Nl
Total Days spent : 33
tal : 8
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Cause List for Mediation Centre

Date : 23/03/2020

lediator : Ms. Geeta Vohra, Advocate
232 No.: 1281718 Case Ild:  2002M01901 Referring Judge : Sh. Ajay Singh Parihar, DJS
ise Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 11:00:00 AM
/S MICROTEK INTERNATIONAL PVT LTD Vs. A NNADURAI ~ 20|40 o | )2 R
Total Dazs spent : 26
case No.:  718/19 Caseld: 1912M10508 Referring Judge : Ms. Savitri, DHJS
Case Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time ; 12:00:00 PM
e B s &bl
‘ATIN SHARMA Ve. ARCHANA MALHOTRA ,— 1751} 2 o (220067
Total Days spént : 89
Case No.. 102/18 Case ld: 2002M01072 Referring Judge : Ms. Tania Singh, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time: 12:00:00 PM "
~ o 17} ~ 4 & s 7
(M PRAKASH Vs. DELHI JAL BOARD - 3 f)'}* S e
Total Days spent : 47
case No.:  9713/19 Case ld: 2002M01071 Referring Judge : Ms. Arjinder Kaur, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT He‘aring Time : 2:00:00 PM
ANA SMALL FINANCE BANK LTD Vs. RAJESH - { } Jj o afF g <)
' Total Days spent : 47
“ase No.: 9681/19 Case Id: 2002M01070 Referring Judge : Ms. Arjinder Kaur, DJS
‘ase Type : 138 N I, ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hea_ring Time : 2:00:00 .PM
ANA SMALL FINANCE BANK LTD Vs. SAMSHAD - !'x_\‘!) o od ' >y
" Notal Days spent : 47
‘ase No.:  191/18 Caseld: 2002M01067 Referring Judge : Sh. Bharat Aggarwal, DJS
ase Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 2:00:00 PM
*00JA Vs. SHIV SHANKER - - ] 1*‘- 2 b Pt
'}otal Days spent : 47
“ase No.: 9703/19 Case ld: 2002M01069 Referring Judge : Ms. Arjinder Kaur, DJS
Case Type : 138 N. 1. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:0‘0 PM
il 1| P o ﬁ : i-~-; -
‘ANA SMALL FINANCE BANK LTD Vs. GYANATI DEVI - \ - fi = o> ‘i,
Total D;ys spent : 47
‘ase No. 534089/16 Case Ild: 2003M02582 Referring Judge : Ms. Deepika Singh, DJS
wase Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : . 2:00:00 PM
SHARTI Vs. VIVEK SONKAR@ASHU . )« 1|7 Cd 7
Total Days spent : ' Ty
tase No.:  11618/16 Case ld: 1912M10507 Referring Judge : Sh. Robinjeet Singh, DJS
sase Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 2:00:00 PM
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Cause List for Mediation Centre

Date : 23/03/2020 it , s P o §/r-'
ASHI WADHWAN Vs. VARUN KAPOOR —| A5 ; 7 o G CDZ.
Total Days séent : 89
se No.:  17422/18 Case ld: 2002M01910 Referring Judge : Ms. Prigya Verma, DJS
‘ase Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : . 2:?0:00 PM
ATE Vs. NARESH KUMAR SACHDEVA = )¢ || 7o </
Total Days spent: = 3! v /26
otal : 10 - ————— e ———— —— N e
tMediator : Ms. Jaya Goel, Advocate by R E
Case No.:  2428/19 Case Id: 2001M00267 Referring Judge : Ms. Charu Asiwal, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : | 2:00:00 PM e
1o b - T o
MOHD AQIL ANSARI Vs. SHAHID NAEEM & ORS — M| 4 &
Total Days sp'entl | 68
“ase No.:  47/19 Caseld: 2001M00522 Referring Judge : Sh. V.K. Bansal, DHJS
Case Type : CUSTODY / GUARDIANSHIP : CUSTODY / GUARDIANSHIP MATTERS Hearing Time : 2:00:00 PM
SANERTCA Vs. MANJIT o Y7y |no ek 2IWFPY
Total Days spent : 61
sase No.:  8374/16 Case ld: 2001M00251 Referring Judge : Sh. Rinku Jain, DJS
‘ase Type : 138 N. |. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time,: ; 2:00:00 _F'M
AJEEV KUMAR VYAS Vs. NAGESHWAR RAl - ""*. My Q4 Jle {
Total Days s;izent : 68
ase No.: 1854/18 Case ld: 2001M00262 Referring Judge : Ms. Tania Singh, DJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing‘TIme : 2:00:09 PM
. al w)F
PRIYASH BHARGAVA Vs. VINEETJAIN . |y Do ad-SH =
Total Days spent : 68
otal : 4 P it T I i
1ediator : Ms. Nagina Jain, Advocate e, 5 0 o S e e
:ase No.:  2086/19 Case ld: 2002M01649 Referring Judge : Ms. Pinki, DHJS
ase Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 12:00:00 Pl\id ot
UMA SE Vs. LAXMI TRADERS He[M2o oF (2Lf]
Total Days spent : 33
;ase No.:  613403/16 Case Id: 2001M0O0765 Referring Judge : Ms. Shivali Sharma, DHJS
ase Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : : 12:30:00 PM
\ § - %N
. JOVANTIS TECHNOLOGIES PVT LTD Vs. OZONE EVENTURES PVT LTD 4—3 :’AT 0o ed |70 >
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Cause List for Mediation Centre

Date : 23/03/2020

Total Days spent : 54
Case No.: 671/2019 Case ld: 2002M01084 Referring Judge : Sh. Rupinder Singh Dhiman, DJS
Caso Type ! RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 12:30:00 PM
wl o [n 12
STAR HUMAN SCIENCE Vs. ASTHAVINAYAK DIAGNOSTICS © }g? ":; o o pf? gl
Total Days spent : f '17
Case No.:  20296/18 Case ld: 2002M01054 Referring Judge : Sh. Gaurav Sharma, DJS
Case Type : 138 N. |. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:30:00 PM "
SANGEETA SINGH Vs. SHARAD AGGARWAL _ | -1,) glro e (813
Total Days spent : 47
Case No.: 9319 Case Id: 2001M00516 Referring Judge : Sh. Ankur Jain, DHJS
Case Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Heal;irlg‘Time . 2:00:00 PM
COTY GERMANY GMBH Vs. ASHOKKUMAR « %Moo 4 210D
Total Days spent : 61
Case No.:  17658/16 Case ld: 2001M0Q0786 Referring Judge : Sh. Hem Raj, DHJS
_ase Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : - 3:00:00 PM
XCARTS TECHNOLOGY PVT LTD Vs. E MEDITEK TPA SERVICES LTD . ' ]| > o #
Total Days spentj ! [ Lo { F/ 54
lotal ; 6 B LT e & L. o
Mediator: Ms. Nisha Saxena, DHJS SRS R T ST R SR SRS
caseNo.: 13226/18 Caseld: 2001M00769 Referring Judge : Ms. Neha Pandey, DJS
ase Type : 138 N. |. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM
y ) A iia
ANKUR MISHRA Vs. VISHWANATH — i1 3-eCd |2 1>(7
Total bays spent : 54
Case No.:  8927/17 Caseld: 2003M02207 Referring Judge : Ms. Naina, DJS
Case Type ! 138 N. 1. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:.00PM .
"ARUN KR GARG Vs.  MISAPS KNITWEAR - 1\{5\'~-ﬂ o o Fuf
Total Days 'spent : 19
ase No..  8148/19 Case Id: 2002M01905 Referring Judge : Sh. Mohit Sharma, DJS
ase Type : 138 N. | ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
#DFC BANK LTD Vs. ABHISHEK SUDAN . \>|{| 722 <« Mo 7Y
Total bays spent : 26
Case No..  6523/19 Case Ild: 2002M01361 Referring Judge : Ms. Tapasya Aggarwal, DJS
Case Type : 138 N. |. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
. - . % :T
NIMISH GUPTA Vs. RUDRAKSHJAIDKA  — (7 H) o e g
21 ]
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Cause List for Mediation Centre

Date : 23/03/2020

Total Days spent : 40
Total: 4 i = 1 R T s | e ine
/. o i S

Mediator : Ms. Pree;i/Kﬁattar, Advocate i ] RN P e e e

Case No.:  2126/19 ) ,-"/ Case Id: 2003M02205 Referring Judge : Sh. Manmohan Sharma, DHJS

Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 11:00:00 AM

M/S GIORGIO ARMANI SPA Ve. ASHOK KUMAR ;,9} Yl goaf |12 A
Total Days spent : 19

Case No.:  254/20 Case ld: 2003M02593 Referring Judge : Sh. Bharat Chugh, DJS

Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 11:30:00 AM

SATISH KUMAR Vs. PRAVEEN BATRA - 9,(,\\(”- o ar |}, S A7
Total Days spent : 5

Case No.:  303/18 Case ld: 2002MO01321 Referring Judge : Ms. Aakanksha, DJS

Case Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : 11:30:00 AM

RADHA SHARMA Vs. RAJESH SHARMA |3 ﬂ\ No et [1'ne AT
Total Days spent : 40

Case No.. 2324/18 Case id: 2003M02204 Referring Judge : Sh. Girish Kathpalia, DHJS

Case Type : PARTITION : SUIT FOR PARTITION Hearing Time : 12:00:00 PM

BHAGMAL Vs. TIRLOK CHAND — 901‘1 o ot | 22 T “7
Total Days spent : 19

Case No.:  164378/18 Case Ild: 2002M01882 Referring Judge : Ms. Akriti Mahendru, DJS

Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM

o i

NARANG LEASING & FINANCE Vs. AMARJEET SINGH - Qe 9o o | i b
Total Days spent : 26

Case No.:. 3303/18 Caseld: 1912M10491 Referring Judge : Ms. Neha Pandey, DJS

Case Type : 138 N. . ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM

M/S SOUTHERN STAR CHIT FUND PVT LTD Vs. LALIT KARKETTA - \h oo o | 2 P Y
Total D pent : 89

Case No.: 15513/18 Case ld: 2001M00495 Referring Judge : Ms. Deepika Singh, DJS

Cace Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : 12:00:00 PM ik

DOLLY Vs. SHASHANKGOYAL ~ |5|M/| 2 G (24 aiek
Total Days spent : 61

Case No.:  837/18 Case ld: 2001MO00805 Referring Judge : Sh. Raj Kumar, DHJS

Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 12:00:00 P

M/S KUMAR ELECTRIC CORPORATION Vs. M/S MOKHA LIGHT HOUSE & ORS oot ] 3 M)

Page No. : 05 Al ! wfﬂ



Cause List for Mediation Centre

Date : 23/03/2020

Total Days spent : 54
Case No.: 1254119 Caseld: 2003M02590 Referring Judge : Sh. Ravinder Singh, DHJS
Case Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Tir=1e : 2:00:00 PM
9 L R 2~
MiS HDB FINANCIAL SERVICES LTD Vs. YUNUS H ETC 211 96 ¢ 4 2yt Pf‘
Total D:‘ays spent : 5
Case No.:  1891/19 Case ld: 2003M02559 Referring Judge : Ms. Saumya Chauhan, DJS
“ase Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 2:00:00 PM
/NDUS TOWER LTD Vs. RESIDENTS WELFARE ASSOCIATION - 2| “’f e
Total Days spent : ¢/~ X " J'fj) ‘-/5
Case No..  114/19 Case Ild: 2003M02594 Referring Judge : Sh. Rupinder Singh Dhiman, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 2:30:00 PM sl
B A o 2T
PHOOLA RANI SONI Vs. SUMAN SONI )f\’ o o4 alieFrj
Total Days spent : 5
Total : 11 o i LT i e ] ok el Sindt il
Mediator : Ms. Shelly Rohtagi, Advocate ba-ISeks e d e w i e A
wase No.: 23861/16 P Case ld: 1912M10503 Referring Judge : Ms. Neetu Sharma, DJS
Case Type : 138 N. |. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
DAIVESH SHARMA Vs. RAJ KUMAR CHAUHAN ~18lal 20/ I
Total Days spent : 2 ‘89
i CER R LA s
Case No.:  140/19 Case Ild: 2002M01917 Referring Judge : Ms. Ruby Nahar (Ms. Ruby Neeraj Kumar), DJS
rase Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : » 2:00:00 PM
JANKI DEVI Vs. BACHHU PANDIT c SeoM|oe e &' OfT]
Total Days sLent : 26
Case No.. 166/17 Case ld: 2002M01043 Referring Judge : Sh. Vikas Dhull, DHJS
sase Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 2:15:.00 PM
IEVANAND TANWAR Vs. BIMLA DEVI 3 N \1u, o C # J"f \ r) P H
Total' Days spent : 47
;ase No.:  754/19 Case ld: 2002M01919 Referring Judge : Ms. Neetu Nagar, DJS
Case Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : . 2:30:00 PM
DILPREET KAUR Vs. GURPREETSINGHORS . = 'i e g as
: Total Days spent ! :’ vl 26
otal: 4

Mediator : Sh. Durga'Pd., Advocate | 2 4 2 ' ' giapenitecs

PageNo.: ® §



Cause List for Mediation Centre

Date : 23/03/2020

Case No.:  14998/17 Case ld: 2002M01643 Referring Judge : Sh. Gaurav Sharma, DJS
Case Type : 138 N. I, ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:00:00 PM
/S DALMIA HEALTHCARE LTD Vs. SUBE SINGH MEHARANIA . 9 .|| e 12077
Total Days spént\ ' 2n 33
ase No.. 22418 Case ld: 2003M02562 Referring Judge : Sh. Jitendra Singh, DHJS
sase Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 12:00:00 PM
AU SMALL FINANCE BANK LTD Vs. ZAKIR ALIETC - )xiq.] s o 2t f
Total Days spent :
Case No..  2055/19 Case Id: 2003M02173 Referring Judge : Sh. M.C. Gupta, DHJS
zase Type ! COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time: 12:30:00 PM
{CICI BANK LTD Vs. WAJIHA AND NAWAZISH AL — o|4] 9° &7
Total Days spent : | 2L g
case No..  14520/18 Case ld: 2003M02177 Referring Judge : Ms. Neha Pandey, DJS
Case Type : 138 N. . ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time ; 12:30:00PM ’
\/S BEST ROADWAYS LTD Vs. YASHODADEVI -~ <19 e % Forajle £Y
Total Days spent : 19
Case No.:  234/19 Case Ild: 2002M01073 Referring Judge : Sh. Loveleen, DHJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 2:00:00 PM
MOHD KHALIL Vs. NAYABUDDIN 1~ | 3o CH Pl
Total Days spent : 47
Case No.:  3387/2019 Case ld: 2003M02564 Referring Judge : Ms. Tania Singh, DJS
Case Type : REGOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time: 2:00:00 PM
|CICI BANK LTD Vs. JYOTINDRA NARAYAN 2 ,m-‘} “-} o =
Total Days spent : I 5
Total : 6 1 3 et S
viediator : Sh. Mukesh Kumar Sharma, Advocate ’ e N P
:ase No.:.  16540/18 Caseld: 2002M01637 Referring Judge : Ms. Arjinder Kaur, DJS
Case Type : 138 N. |. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:30:00 PM
SURENDER GUPTA Vs. RAVINDER NAGPAL .— | '; S0 ot — _'_ >
Total Days spent : Fv 33
ase No.:  172/18 Case Ild: 2003M02201 Referring Judge : Sh. Shirish Aggarwal, DJS
ase Type : RENT AGT : LAND LORD & TENANT DISPUTES UNDER DRC Hearing Time : 2:00:00 PM 5
'AY KUMAR AGGARWAL Vs. MALKEET SINGH e~ do | ‘{f fho et Jit Y
Total Days spent : 19

PageNo.: @ -}



Cause List for Mediation Centre

Date : 23/03/2020

Case No.:  173/18 Case Id:  2003M02200 Referring Judge : Sh. Shirish Aggarwal, DJS
Case Type : RENT ACT : LAND LORD & TENANT DISPUTES UNDER DRC Hearing Ti‘me H 2.00:00PM
AJAY KUMAR AGGARWAL Vs. SURJEETSINGH « 20| =" + Bl
Total Days spent : 19
Case No.: 9812/16 Case ld: 2002M01048 Referring Judge : Sh. Akash Jain, DJS
;ase Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND Hearing Time : 2:45.00 PM
/AGDEV SINGH Vs. AsHAYADAV . \ D5+ } po O QYD
Total Days spent : “ T a7
.ase No.:  519979/16 Case Ild: 2002M01895 Referring Judge : Ms. Akriti Mahendru, DJS
“ase Type : 138 N. |. ACT ' U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time :, 3:00:00 PM
SANJAY CHAUDHARY Vs. SURABHMADAN 2|20 e 2 PH
Total Dayé spent : 26
ks & T
Mediator : $h. R.K. Manchanda, Advocate # 02 T VTN BT
Case No.: 158591‘17 Case ld: 2001M0OQ777 Referring Judge : Ms. Tapasya Aggarwal, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 11:00:00 AM
ABIDA AYMAN Vs. VISHESH G S R RN S 1 Bae Lol
Tiotal; Days spent : 54
Case No.:  322/20 Case ld: 2003M02551 Referring Judge : Sh. Akash Jain, DJS
Case Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time : 11:30:00 AM
SHRIRAM CITY UNION FINANCE LTD Vs. MANMOHAN SINGH - 2 }‘-1} 30 at 1.0 HY
Total Days'spent : 5
Case No.: 523114/16 Caseld: 2003M02185 Referring Judge : Ms. Shama Gupta, DJS
‘ase Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Timg.: . 12:00:00 PM
RITY Vs. VIJAY SINGH o ot ye ot 1317
Total Days spent : 19
ase No.: 533184/16 Case Ild: 2003M02184 Referring Judge : Ms. Akriti Mahendru, DJS
Sase Type : 138 N. | ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Heari:lg Time\: : ,12:00:0(3 PM it ]
CHOLAMANDALAM INVESTMENT & FINANCECOLTD  Vs. SANJIVJAIN O \"“ | e B E et
Total Days spent : 19
_ase No..  5068/17 Caseld: 2003M02183 Referring Judge : Ms. Akriti Mahendru, DJS
ase Type : 138 N. |. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 12:\00:00 PM
- 4AYAM VEER SINGH Vs. SUNIL KUMAQR @ SHASHI @ JANU  « - l ¥ ' 20 o)
Total Days spent : La e FF.JQ

"b
% o cviemsl J--
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Cause List for Mediation Centre

Date : 23/03/2020

Case No.. 596346/16 Case ld: 2003M02552 Referring Judge : Sh. Anshul Mehta, DJS
.ase Type : OTHER CIVIL SUIT : OTHER CIVIL SUIT Hearing Time: | 12:00:00 PM
| T | S B 5
{ARDWARI LAL Vs. KRISHNA KUMARI -~ /0| !; 1ot f2lw
Total Days spent : N o B
Case No.:  8835/19 Case ld: 2003M02565 Referring Judge : Sh. Gaurav Sharma, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM
b1
VIALVIKA MASSEY Vs. ROHITMEHRA <~ 2« |M|%c b &l
Total Deiiys spent: 5
f.ase No..  534655/16 Case ld: 2003M02208 Referring Judge : Ms. Naina, DJS
_ase Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 2:00:00 PM ! }
& Yla.
WS ALSTONE INTERNATIONAL Vs. M/S CREATIVE LOOMS & CRAFTS PVT LTD & ORS - “I'/ HR
Total Days spent (d) g F‘?a"f
Total : 8 j 1 A UM 0 S [ T e £ e
Mediator:  Sh. Rajeshwar Tyagi, Advocate _ LR e s
case No.. 25448116 ~ "'f' Case ld: 2002M01687 Referring Judge : Sh. Akash Jain, DJS
Case Type : RENT ACT : RENT OTHERS Hearing Time : 2:30:00 PM -
ASHOK SABHARWAL Vs. CHNDER KANTA BAJAJ — DolY |20 62
Total Days spent ,')' e (7 33
Case No.. 3637117 Case ld: 2001M00504 Referring Judge : Ms. Naina, DJS
Case Type : 138 N. |. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 3:00:00 PM
-APITAL FIRST LTD Vs, ASHOK KAILASH CHANDER p
Total Days spent : 61
Lase No.: 12068/18 Caseld: 2001M00247 Referring Judge : Ms. Naina, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 3: 00
~ € \
CAPITAL FIRST LTD Vs. RAVI KUMAR ‘?"
Total Days spent : l Q{@ 68
-ase No.:  242/18 Caseld: 2001M00246 Referring Judge : Sh. Ajeet Narayan, DJS
Case Type : 138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT Hearing Time : 3:00:00 PM
APITAL FIRSTLTD Vs. SHIPRA JAISWAL 2
Total Days spent : 68
ase No.:  618099/16 Case Id: 2002M01678 Referring Judge : Ms. Geetanjali, DHJS
.ase Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Time : 3:00:00 PM
HETAN PRAKASH Vs. ASHISH PINGOLIA ~— ]’Ll} Y ] 2o N Llin @]
Total

ays spent :

PageNo.: @ ?



Cause List for Mediation Centre

Date : 23/03/2020

Case No.:  611853/16 Case ld: 2002M01926 Referring Judge : Sh. Prashant Kumar, DHJS
Case Type : RECOVERY : SUIT FOR RECOVERY OF MONEY Hearing Tim% 4 3:30:00 PM >
M/S SHREE SHYAM JEWELLERS Ve. SONIA VERMA — QoM|7. cu~ 120f J |
Total Dai;s spent : 26
Total: 8 i i i i ) 1
Mediator : Sh. Rakesh Syal, DHJS w1 i ik
Case No.: 1173117 Case Id: 2003M02422 Referring Judge : Sh. Bharat Aggarwal, DJS
Case Type : INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / Hearing Time : 2:00:00 PM
SURPREET SINGH Vs. INDERJEET SINGH .~ < 1 }‘fl o) —
Total Days épe At 14
Total: 1 A Lsa T
Mediator:  Sh. Sunil Kr. Aggarwal, DHJS i aEEy Sl
Case No.:  298/47 Case ld: 2003M02276 Referring Judge : Ms. Rekha, DHJS
Case Type ; - - ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT Hearing Time : 12:00:00 AM
BSES YPL Vs. NARAIN KUMAR GUPTA «— | | cf 217
Total Days Spent : U
Case No.:  326255/16 Case Ild: 2003M02277 Referring Judge : Ms. Rekha, DHJS
Case Type : ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT Hearing Time : 12:00:00 AM
BSES YPL Vs. NARAIN KUMAR GUPTA . _r*t.‘}».d Do o (21
Total Days spent : ' M 18
Case No.: 759/186 Case ld: 2003M02319 Referring Judge : Sh. Pankaj Arora, DJS
Gase Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : 12:00:00 AM
STATE Vs. KAMAL KUMAR = Vﬁ Y2 of |21v0f
Tol}al ays spent : 17
Case No.:  401/18 Case ld: 2003M02278 Referring Judge : §h. Manmohan Sharma, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 12:30:00 AM
/S NIHARIKA FABRICS INDIA PVT LTD Vs. M/S DAKS INDIA&ORS ~ 7
Total Days spent: ' 18
T e s SN L 4 ¢ L bl ™ AN
Case No.:  33/M19 Case Id: 2003M02279 Referring Judge : Sh. Manmohan Sharma, DHJS / ¢ e i '_?,c-f‘]
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Timg : 12:30:00 AM
MIHARIKA FABRICS INDIA PVT LTD Vs. M/S DAKS INDIA & ORS — -/
Total Days spent : 18
Case No.:  262/16 Case ld: 2003M02269 Referring Judge : Ms. Shilpi Jain, DJS
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Case Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : 11:30:00 AM
STATE Vs, PUNIT 12y ] Pe - |]°8e &
) | Total Daye epent : 18
-ase No.:  757/14 Case ld: 2003M02600 Referring Judge : Sh. Pranav Joshi, DJS
Case Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing Time : 12:00:00 PM
STATE Vs. PRADEEP KUMAR 134 !} o od |21
Total Days spent : 5
Case No.: 59/18 Case ld: 2002M01393 Referring Judge : Sh. Gurdeep Singh Saini, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 12:00:00 PM ;
KAANE PACKAGING PVT LTD Vs. PANKAJ AGGARWAL - ‘* 1 Do N~ (2007
Total Days /spent : 39
Case No.:  1585/19 Caseld: 2001M00908 Referring Judge : DLSA West, DLSA (West)
Case Type : COMMERCIAL : COMMERCIAL Hearing Time: 12:00:00 PM
W/S BIKANERWALA FOODS PVT LTD Vs. D D SHIPPING & LOGISTICS + & [*[po G [2000
Total Days speIZt : ( & 52
Case No.:  47/19 Case Id: 2002M01753 Referring Judge : Ms. llla Rawat, DHJS
Zase Type : CUSTODY / GUARDIANSHIP : CUSTODY / GUARDIANSHIP MATTERS Hearing Time : \ ,12:{50:00 PM
GAHINDER KAUR Vs. JAGMOHAN SINGH @ MONTU {'f Lt']RQ::}—"“ & W
Total Days spent” S - -
Case No.:  1214/14 Case Id: 2003M02524 Referring Judge : Ms. Rekha, DHJS
Case Type : ELECTRICITY ACT : CASES UNDER ELECTRICITY ACT Hearing, Tirqe : 12:30:00 PM
BSES RPL Vs. PAWAN — DB at 123
Tota!! DaLs spent : 8
Case No.:  445/16 Caseld: 2003M02484 Referring Judge : Sh. Deepak Kumar-l, DJS
Case Type : CRIMINAL OTHERS : CRIMINAL OTHERS Hearing T\me : 2:00:00 PM
STATE Vs. ISHWAR PRAKASH = 13N 26 ot e/
Tota I‘.La spent : 10
Case No.:  2836/19 Case Ild: 2003M02409 Referring Judge : Ms. Pinki, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : g 2:00:00 PM
_EVI STRAUSS & CO Vs. INDERJEETSINGH&ORS . 1L%| s o4 ' o [
Total Days s n[ ? 15
ase No.:  2839/19 Case ld: 2003M02408 Referring Judge : Ms. Pinki, DHJS
Case Type : COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) Hearing Time : 2:00:00 PN!
GIORGIO ARMANI Vs. ASHOK KUMAR ~ |3[Y |20 e fg’ !
Totzjl Dlys spent : 15
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sase No.:  595081/16 Case ld: 2003M02272 Referring Judge : Ms. Charu Asiwal, DJS

Case Type : INJUNCTION/POSSESION/DAMAGES * SUIT FOR POSSESSION AND Hearing Tin:le 5 3 2:00:00 PM rgf .

+HANDER PRABHA Ve, BALVINDER 8INGH - A -4‘, Y ;; %o sk Jholff
Total Déys spent : 18

Case No.:  613987/16 Case Id: 2002M01188 Referring Judge : Sh. Joginder Prakash Nahar, DHJS

Case Type : PARTITION : SUIT FOR PARTITION Hearinl Time : 2:30:00 PM

RAM DASS Vs. MaMcHAND VLM 9w o G12-PY
Total Days spent : 45

Total : 16 FELNOSTS) M MR

Software Designed and Developed by Gaurav Walia, DEQ Computer Branch, Tis Hazari Courts, Delhi
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DELHI MEDIATION CENTRE
3" Floor, Central Hall, Room No. 325,
Tis Hazari District Courts, Delhi
Cause List of Fresh Referred Cases for 23.03.2020 (Monday)

List updated 4.00 (P.M.)
(A) REFERRED CASES (BEFORE LUNCH)

SRL  SUIT NO. NAME OF THE PARTIES REFERREDBY  TIME | ASSIGNED TO
NO.
o IS, Bkt R | ! BT
| 328735/16 BSES RPL | Sh.VidyaPrakash | 11.00 | 9 |-
Vs, DHIS/THC ; il b
Babita & Anr. \ l Eﬁ)\f ) 20 R
e [Suit for Electricity Act] 4 b g
2 19818 | Meenakshi | Ms. Neetu Nagar 1200 M ég) (ruetny Vel
; Vs. ! DJS/THC :
Sakthi Vel ! EA [Qoce |2 o ’ o
7 | [Comp. Case U/s. D.V. Act] ] b
3| 4848117 | Neetu @ Ritika Mongia | Ms.SonamGupta | 12.00 | "W (g Lt-__v] €oly ,},1
Vs DJS/THC | ¢ ¢

E
[Comp. Case U/s. D.V. Act] !

4 3999/19 Sirohi Home Products Pvt. Ltd. | Sh. Ajeet Narayan ‘ 1200 ({4 e Mo ,(‘-L\g.\‘;‘f
|

|
Naveen Kumar Moniga \ \ {g".' “.} 2 o2l Y Ly

| ]

|

Vs. DJS/THC I :
Priyanka Sindhu Bhardwaj ! i_-\T;gf I s O [ 24
[Comp. Case Urs. 138 NI Act]




DELHI MEDIATION CENTRE
3" Floor, Central Hall, Room No. 325,
Tis Hazari District Courts, Delhi
Cause List of Fresh Referred Cases for 23.03.2020 (Monday)

List updated 4.00 (PM.)
(B) REFERRED CASES (AFTER LUNCH)

SRL SUIT NO. NAME OF THE PARTIES REFERRED BY TIME ASSIGNED TO
NO.
5 | 1930/19 State Bank of India Ms. Saumya Chauhan 02.00 | = - o ‘,'T N “‘/
Vs. DJS/THC ._ " 5
Lalit Kumar ~ Yo as 2t T
[Suit for Recovery] £
6 | 11451/18 Capital First Ltd. Ms. Naina 0200 |- pa AJI3be Sancelos - 1 s
Vs. j DJS/THC /
Modern Book Distributors ks s
~ [Comp. Case U’s. 138 NI Act] 1% 9 V= & of Lol *7
7 11450/18 Capital First Ltd. Ms. Naina 02.00 !
Vs. DJS/THC e A Nt
Modern Book Distributors
[Comp. Case U/s. 138 NI Act]
8 3511/16 Arun Kumar Ms. Neha Pandey 02.00 - MN QL{' - Rl 1‘”""“‘h
Vs. | DJS/THC J d
Mis. Efforts Polymers Pvt. Ltd. | v lyYe ot Sl
[Comp. Case U/s. 138 NI Act] ‘
9 526254/16 M/s. ICICI Bank Ltd. | Ms. Akriti Mahendru 02.00 |— St Dunag #4-
. Vs. DJS/THC ‘ o , )
1 Rajesh Chaudhary 1’}))%) 1o e SIYOFY
~ _ [Comp. Case U/s. 138 NI Act]
10 I 526253/16 | M/s. ICICI Bank Ltd. Ms, Akriti Mahendru 02.00 R e
V5. DIJS/THC P g
Rajesh Chaudhary
[Comp. Case U/s. 138 NI Act]
11 | 538256/16 Satish Jain Sh. Gaurav Sharma 0200 | - MD nJegaug Jouy
Vs DJS/THC A\ v
Aisan Raza @ Dhani Lal @ Hasan | E}‘l} rocd b -
i [Comp. Case Urs. 138 NI Act]
12 | 608150/16 ! Kunadan Lal Sh. Anuj Aggarwal 02.00 Ciye fartan g [shkrs
W5: DHIJS/THC - ]
Shashi Bhushan ! 1A 920 o oo
[SuliforPossesston] B ¢ 7= | / e
24/19 M/s. Unique Developers Pvt. Ltd. Ms. Harleen Singh 5 0200 | piry PAs8s N T
Vs. DHJS/THC ‘| g i
Kotak Mahindra Prime Ltd. ' | > o b 28 el
[Urs. 34 of Arbitration Act] i 3
i4 | 608077/16 Rakesh Gupta Ms. Shivali Sharma 0200 |__ Q& Mydeest S
Vs. DHJS/THC ~
(R
Laxmi Devi 1 '5)‘4) Mo SF b B !
[Suit for Possession]
15 | 359017 Capital First Ltd. Ms, Naina 02.00 |- R+ Lo e e "@f&?ﬁ
Vs. DIS/THC i
Rajan Kashyap | 7‘4“'/' e o &'
[Comp. Case U/s. 138 NI Act]




(\s’f

N

\

16 | 517648/16

[

Aman Parsad Gupta Ms. Akriti Mahendru B8 s A
' Vs, DJS/THC E 3 L
Hitesh Gilautra o VAPR 90 3 et
[Comp. Case Ufs. 138 NI Act]
Rakesh Jindal Ms. Naina Ma- Becs Ndimg
Vs. DJS/THC e i
Sunil Saini v L)L{} 20 s aha
[Comp. Case U/s. 138 NI Act] /)




